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The «f State in tin Mtab-
trj  ot T r T * *  n d  Cwm nkrilaM  
(Shri Baj Bahadur): (a) and (b). 
Presumably the Hon’ble Member is 
referring to the Industrial Credit and 
Investment Corporation, of India Ltd. 
The Scindia Steam Navigation Co 
Ltd., Bombay are understood to have 
finalised negotiations with this Cor­
poration for obtaining a foreign ex­
change loan of £525,000 to meet part 
at the purchase pzbc& o f two ^hi/». 
No other shipping company is known 
to be having negotiations with the 
Corporation tor such loans.

Family Planning

2442. Shri Ramkriahna Baddy: Will 
the Minister of Health be pleased to 
state:

(a) whether he is aware of Ute 
statement of Prof. Rock of Harvard 
University at a press conference that 
a cheap pill for birth control is avail­
able; and

(b) if so, whether such pills can be 
widely distributed to popularise birth 
control measures among poorer 
classes?

Hie Minister <rf Health (Shri Kar- 
markar): (a) No Sir. The informat­
ion in respect of the pill with which 
Dr. Rock and Dr. Pincus are associat­
ed is however available in a printed 
paper circulated at the 6th Inter­
national Conference on Planned 
Parenthood.

(b) The research on such pills jg 
•till being carried out and the question 
of its distribution does not arise at 
this stage.

Lift Irrigation in Punjafc

U tt Shri Daljlt Singh: Will the 
Minister of Food^md Agrieattwe be 
Vhmed to state fte amount ot alloca­
tions made so far under the Second

Five Year Plan to Punjab State for 
lift irrigation schemes in that State?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): The allocations 
made to Punjab so far under the 
Second Five Year Plan for lift irriga­
tion schemes is as stated below:—

Year Amount allocated.

(Rs. in lakhi).

1956-57 87-07

1957-58 149-12

1958-59 102'00

1959-60 105-05

Total 443-24

Warehouses In Punjab

2444. Shri Daljit Singh: Will the
Minister of Food aad Agriculture be 
pleased to state the amount sanction­
ed for the establishment of the 
Central Warehouses in Punjab State 
during 1959-60?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): No specific
amount has been earmarked for the 
year 1959-60 for the establishment of 
Central Warehouses in Punjab.
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ltiw>W(Di In Bcuhay

MM. Shri M. B. Xhakore: Will the 
Minister of Fowl and Agriculture be 
pleased to state what was the total 
sum allocated to the Government ot 
Bombay for construction of tube-wells 
in the Gujerat area in the yean 1956- 
57 and 1957-58?

The Minister of Food and Agijcul- 
tnre (Shri A, P. Jain): The total sum 
sanctioned to the Government of 
Bombay for construction of tube-wells 
for irrigation purposes in the North 
Gujerat area in the years 1956-57 and
1957-58 were Rs. 20.00 lakhs and 
Rs. 75.00 lakhs, respectively.

Indanter Air Company

2447. Shri Haider: Will the Minis­
ter of Transport and Commnnipttons 
be pleased to state:

(a) whether it is a fact that the 
same officials who were punished for 
irregularities in the management of 
Indamer and Company were now ab­
sorbed in Messrs. Kalinga Air Lines; 
and

(b) if so, the reasons therefor?

The Dejmty Minister of Civil 
Aviation (Shri Mohiuddin): (a) Some 
of the pilots and engineers who were 
warned and against whom action was 
taken by the Director General of 
Civil Aviation for certain irregularities 
committed by them while in the ser­
vice of the Indamer Company are at 
present reported to be ia the employ 
of Kalinga Airlines.

(b) The punishment awarded to the 
pilots and engineer* concerned did 
not contemplate that they would be 
debarred from being employed.

Cattle in Trip's*

2448. Shri Baa—ht Vukass Will .the 
Minister at Food aad Agricsttm* bt
pleased to state:

(a) whether it is a fact that due to 
break out of epidemic, cows and 
bullocks of Asharambaxi area ot 
Khowal Tripura are dying in large 
numbers resulting in hardship to the 
farmers; and

(b) if so, what steps Government 
have taken so tar to remedy this 
situation9

The Minister of Feed aad A|Knl-
tnre (Shri A. P. Jain): (a) and (b). 
The information has been called for 
from the Tripura Administration and 
will be placed on the Table of the 
Sabba as soon as it is available.

Hostels for Children of Ballway 
Employees

ZM9. Sardar Iqlwl Singh: Will the 
Minister of Railways be pleaoed to 
state:

(a) how far the proposal to set up 
the subsidised hostels for the children 
ot railway employees in Northern 
Railway has progressed;

(b) whether sites have been select­
ed;

(c) how many students can be pro­
vided fa these hostels;

(d) what would be the estimated 
cost of construction of these hostels; 
and

(e) the educational institutions that 
could be availed of by the students 
residing in these hostels?

The Deputy Minister of Railways 
(Shri Shahaawas Khan): (a) A per­
manent hostel will be built in due 
course at Charbagh, Lucknow. Plans 
and estimates are under verification. 
Meanwhile a gralnshop building at 
Alambagh, Lucknow v ia  serve as a 
temporary hostel to* a limited num­
ber from July 1959.




